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BEFORE THE REG STRAR B. SUDHEENDRA KUNMAR

Petition(s) for Special Leave to Appeal (Crl) No(s).996/2006

STATE, CBI Petitioner(s)

VERSUS

SASH BALASUBRAMNI AN & ANR. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP, exenption fromfiling c/c of the inpugned Judgnent

Date: 10/08/2006 This Petition was called on for hearing today.

For Petitioner(s)

M. P. Parnmeswaran, Adv.

M. Rahul Kaushi k, Adv.

For Respondent (s)

M. T.Raja, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Service is conpl ete.

Therefore, list the matter before the Hon' bl e Court.

( B. SUDHEE
NDRA KUMVAR)
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